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REG!STE 

Registrar 

L)iDLNOf  L, DATED 29-05-1998, 

It is Submitted by the learned counsel 

for the applicant Shri F3,K..shra that the matter may 

be disposed of at the stage of admission by issuing a 

direction to the Respondent--. in terms of the submissions 

made in the Original Applioation. 

The shott facts of this Case are that 

the applicant has been engaged as a Sweeper cum Water 

man on daily wage basis in Chhatia Branch Post Office 

wet, 2-5-1983 and has been continued as such for la.t 

ten years with intermitnt oreaks. A Post of ED Packer 

has fa i. len vac ant in Chr atia Suo Office on 25. 5. 98 due 

to superannuation of the earlier LcULtbent.To fillup 

the post, Sub Divisional Inspector of posts,cUttack 

south Division has called for naies from Effloyrient 

Exchange • Even th ough the applicant has the re quis ite 

qualification ard has registered his nane in the 

Enloyaent Excnange, his naTe has not been sp1sored 

by the E"loyrnent Exchange. The applicant has me a 
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direct application to the Depart!efltal Authorities 

but he app reherxls that his application may not be 

conside red as his na1e tias not seen sponsored by the 

EulOyffeflt Exchange ani that is why, he has come up 

in this original application w ith a p raye r tI. at a 

direction be I sstd to the Depa rtne ntal AUth orit je $ .t C 

consider his car1iditure for the post of ED packer, 

Chiatia sub office. There are instructions of DG 

Njft 
posts that caua1 orkers, w orke rs on daily wage 

oasis, shouid be considered for ED posts. In this 
a. • 

case, if the applicant has been working as 3ieepr 

cum Wateriarl from 1933 and in case he las filed 

an application within the last date of receipt of 

nalfes fran the Er1k1oyitEnt Exchange and in case,he is 

eligible to be C onside red for the post in quest ion, 

then ReSiondCfltS shouLd consir his candidature 

aloniith othe:s for the post of ED packer,chhatia 

Sub Office. 

With the above directions the Original 

Application is disposed of. No CC3tS. 	
e. 
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